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 Gazette  of  India  dated  the  29th
 April,  1972,  [Placed  in  Library,
 See  No,  LT-4i38/72.]

 (d)  The  Neyveli  Coal  Mines
 Provident  Fund  (First  Amend-
 ment)  Scheme,  1972,  published  in
 Notification  No,  G.S.R.  52  in
 Gazette  of  India  dated,  the  20th
 April,  ‘1972,

 (ii)  A  statement  showing  reasons
 for  delay  in  laying  the  above  Noti-
 fications.  [Placed  in  Library.  See
 No,  LT-4i39/.]

 —  —

 STATEMENT  CORRECTING  ANSWER  {TO
 U.S.Q.  No,  7755  Date  29TH  May,  972

 THE  DEPUTY  TER  IN  THE
 MINISTRY  OF  EDUCATION  AND
 SOCIAL  WELFAR®  AND  IN  THE
 DEPARTMENT  OF  CULTURE  (SHRI
 D  P.  YADAV):  I  beg  to  lay  on  the
 Table  a  statement  (i)  correcting  the
 answer  given  on  the  29th  May,  972
 to  Unstarred  Question  No.  7755  by
 Shri  Ramavatar  Shastri  regarding
 ‘financial  assistance  to  Cultural  Insti.
 tutions  and  (ii)  giving  reasons  fér  the
 delay  in  correcting  thé  answer,

 Statement

 In  reply  to  part  (b)  of  Unstarred
 Question  No.  7755  answered  on  2@th
 May,  ‘1978,  a  list  was  attached  as  Ain-
 nexure  II  giving  details  of  the  cuitu-
 ral  institutions  which  received  assis-
 tance  from  the  Government  during
 ‘1971-92,  and  the  emount  of  assistance
 in  each  case.  In  Statement  V  of  the
 said  Annexure  II,  the  following,cor-
 rections  may  be  made:—

 (i)  Under  the  heading  “State
 Akadensies",-  for  entry  at
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 S.  No.  2  in  the  liat  tiz.,  Gujarat
 Sangit  Nritya  gNatya  Aka-
 demi,  Ahmedabad  the  name
 of  Kerala  Sangeet  Natak
 Akademi,  Kerala  may  be  sub-
 stituted.

 (2)  Phe  amount  of  Re.  60,000
 shown  against  Bharatiya
 Natya  Sangh,  New  Delhi
 (8,  No.  l  under  “Cultural
 Institutions”)  may  be  amend-
 ed  to  read  as  Rs.  28,000.

 (3)  The  entries  relating  to  Naya
 Theatre,  New  Dethi  (S.  No.
 58)  and  Little  Theatre  Group
 (S.  No.  60)  may  be  substi-
 tuted  by  the  fo flowings:—
 “58  Nandikar,  Calcutta  15,000,

 60  Andhra  Pradesh
 Natya  Sanghem,
 Hyderabad.  10,000"

 (4)  The  following  may  be  added
 at  the  end:
 ‘66  Madras  Natya

 Sangh,  Madras  7,000

 67  Natya  Sangh,
 Bombay  5,000

 हैंड  Theatre  Centre,
 Cakutta  10,000"

 7  The  delay  is  correctig  the  state-
 ment  fe  de  to  the  fact  that  the  inee-
 curdciés  Wére  détected  by  the  Sangeet
 Natek  Akademi  only  at  a  lteter  date.

 2.48  lave.

 MESSAGES  FROM  RAJYA  SABHA

 SECRETARY:  Sir,  I  have  to  report
 the  following  messages  received  from
 che  Secretary  of  Rajya  Sabha:—

 (i)  “In  accordance  with  the  pre-
 visions  of  rule  7  of  the
 Rulés  of  Proced  te  and  Con-
 duct  of

 पट्ट  ्
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